
HE UHA HI c RTA G AHATI
(HrGH COURT OF ASSAM, NAGALAND, I\4IZORAI\4 AND ARUNACHAL PRADESH)

No. Hc.Vu-48/ 2ot7 | g 48 C 1a
From Smti layashree Bora,

Joint Registrar (Vigitance),
Gauhati High Court,
Guwahati.

To,

Shri Biswajit Chakrabofi,
District & Sessions Judge,
Nagaon.

,t
Dated Guwahati, theJl August,ZO2+

Sub:-

Ref:-

Sir,

Station leave permission,

Your letter No.DJN/5922 dated 28.08.2024

With reference to the above, I am directed to inform you that you have beengranted station leave permission, with the officiar vehicle, at own cost, from theevening of 31.08.2024 ti the morning of 02.09.2024. During your absence, Shri
A J.Bora, Addl. District & sessions Judge No.1, Nagaon and in his absence, the nelt senior most
ludicial Offlcer will remain jn charge of your Court and Offlce.

Yours faithfully,

s4-

Memo No.HC.Vtr-4Al2Or7 I E+g+ lA, dated , 3l _OB_21
Copy to:.

/
J fhe project l\4anager, Gauhati High Couft.

T. RE IST VI LAN

JT. REGISTRAR (VIGITANCE)

W


